IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :13-05-2026

Date 13.05.2026
Date of
Application
ABLAPL-
/2026|13.05.2026 4774/2026 .PANIGRAHI GENERAL Order Dtd. 2026-05-04
WRIT
WP (C) - el BRANCE
/2026|13.05.2026 14263/2026 R NAYAK C.0. Order Dtd. 2026-05-11 (DIVIS
BENCH-
ABLAPL-
/2026|13.05.2026 4629/2026 .R.NAYAK C.O. Order Dtd. 2026-05-04 BAIL-]
ABLAPL-
/2026|13.05.2026 4667/2026 .MOHANTY C.0. Order Dtd. 2026-05-04 BAIL-]
ABLAPL-
/2026|13.05.2026 4735/2026 . SAHOO C.0. Order Dtd. 2026-05-04 BAIL-]
ABLAPL-
/2026|13.05.2026 4764/2026 .P.BAG C.0. Order Dtd. 2026-05-04
BLAPL-
/2026|13.05.2026 2714/2026 R MOHANTY C.0. Order Dtd. 2026-05-11
ABLAPL-
/2026|13.05.2026 477272026 .K.NAYAK C.0. Order Dtd. 2026-05-04
ABLAPL-
/2026|13.05.2026 4737/2026 .R.SAHOO C.0. Order Dtd. 2026-05-04 BAIL-]
ABLAPL-
/2026|13.05.2026 4742/2026 .K.BEHERA C.0. Order Dtd. 2026-05-04
ABLAPL-
/2026|13.05.2026 4733/2026 . PRADHAN C.0. Order Dtd. 2026-05-04 BAIL-]
ABLAPL- ,
/2026|13.05.2026 4886/2026 .R.BEHERA C.0. Order Dtd. 2026-05-04 BAIL-.
ABLAPL-
/2026|13.05.2026 4659/2026 .BEHERA C.0. Order Dtd. 2026-05-04
ABLAPL-
/2026|13.05.2026 4758/2026 . JAYSINGH C.0. Order Dtd. 2026-05-04
ABLAPL-
/2026|13.05.2026 4752/2026 . SAMAL C.0. Order Dtd. 2026-05-04 BAIL-]
ABLAPL-
/2026|13.05.2026 4729/2026 . SAMAL C.0. Order Dtd. 2026-05-04




ABLAPL-

/2026(13.05.2026 20000 DL SWAIN Order Dtd. 2026-05-04
ABLAPL-
/2026(13.05.2026  [Jec0 00, B PANDA Order Dtd. 2026-05-04
/2026(13.05.2026 |"E(C)- M BASU Order Dtd. 2026-05-12
09 13971/2026 :
CRLMC-
/2026(13.05.2026 |70 o |M.R.SAHOO Order Dtd. 5000-01-01
ABLAPL-
/2026(13.05.2026  [joccioC A PANDA Order Dtd. 2026-05-04 BATL-]
WP (C) - COURT giﬁ]&
/2026(13.05.2026 |1, 517 . |B R SENAPATI gg. Order Dtd. 2026-07-20 s
BENCH-
COURT
/2026 |13.05.2026 |[ABLAPL- B.K.LENKA NO. |order Dtd. 2026-05-04 BATL-]
4697/2026 =
COURT
/2026 13.05.2026  |PBLAPL- T.K.MISHRA NO. |order Dtd. 2026-05-04
4652/2026 =
COURT
WP (C) - e WRIT
/2026(13.05.2026 120507 N SAHOO gg. Order Dtd. 2026-05-12 e
COURT
/2026 |13.05.2026 |[CRDREV- D.K.JENA NO. |order Dtd. 2026-11-18
328/2026 o
COURT
/2026 13.05.2026 ABLAPL- P.BEHERA NO. |Order Dtd. 2026-05-04 BATL-:
4748/2026 N
WRIT
/2026|13.05.2026 |VE(C)- N SAHOO ESURT Order Dtd. 2026-05-12 BRANCE
05 12325/2026 e : (DTVIS
BENCH-
/2026 |13.05.2026  |CONTCT P.K.BARIK ESURT Order Dtd. 2026-05-08
<05 2476/2026 | K- oo :
COURT
/2026 |13.05.2026 ABLAPL- A.MOHANTY NO. |order Dtd. 2026-05-04 BATL-1
4747/2026 N
COURT
CRLMC- RITURANJAN
/2026(13.05.2026 |0 gi. Order Dtd. 2026-05-07
COURT
/2026 |13.05.2026 [ABLAPL- A.MOHANTY NO. |Order Dtd. 2026-05-04
4746/2026 o
WRIT
/2026|13.05.2026 |"E(C)- N SAHOO ESURT Order Dtd. 2026-05-12 BRANCE
<05 12332/2026 e : (DIVIS

BENCH-




COURT
RVWPET- CIVIL
/202613.05.2026  [-V005 .K.MISHRA gi. Order Dtd. 2026-05-11 e
CRLMC- COURT
/202613.05.2026 X7 .K.SAHU FoURT lorder Dtd. 2026-06-23
ABLAPL- COURT .
/2026113.05.2026 4886/2026 .R.BEHERA NO. 6 Order Dtd. 2026-05-04 BAIL-~
COURT
/2026(13.05.2026 |CoEREVT .K.DAS NO. |order Dtd. 2026-06-24
269/2026 o
COURT
WP (C) - e WRIT
/2026(13.05.2026  [}° 207 N SAHOO gi. Order Dtd. 2026-05-12 e
COURT
/2026(13.05.2026 | SLREVZ .NAYAK NO. |Order Dtd. 2026-07-06
142/2026 N
COURT
/2026 13.05.2026 |DLAPL- .R.BEHERA NO. |Order Dtd. 2026-05-04
4866/2026 o
COURT
/2026 [13.05.2026 | SSLREVS .K.MOHANTY NO. |order Dtd. 2026-11-18
337/2026 o
COURT
/2026(13.05.2026 |[DLRPL” .R.BEHERA NO. |order Dtd. 2026-05-04
4866/2026 N
COURT
/2026 |13.05.2026 |[CRDREV- .K.NAYAK NO. |Order Dtd. 2026-06-23
340/2026 o
COURT
/2026(13.05.2026 | CREMC R DAS NO. |Order Dtd. 2026-05-08
745/2026 o
COURT
/2026 |13.05.2026 |[CRDREV- .BHOT NO. |Order Dtd. 2026-06-24
269/2026 D
COURT
/2026 13.05.2026 ABLAPL- . JENA NO. |Order Dtd. 2026-05-04 BATL-1
4771/2026 o
o COURT
/2026 |13.05.2026 . SAHOO NO. |Order Dtd. 2026-05-11
409/2026 o
COURT
/2026 13.05.2026 LBLAPL- . PRADHAN NO. |order Dtd. 2026-05-04
4700/2026 D
. COURT
/2026 |13.05.2026 . SAMAL NO. |Order Dtd. 2026-05-11
409/2026 S
COURT
/2026 13.05.2026 ABLAPL- .K.MOHANTY NO. |order Dtd. 2026-05-04
4701/2026 o
CRLMC- COURT
/202613.05.2026 -2 20 |P.K.KUNDU coURC lorder ptd. 2026-04-27
/2026|13.05.2026  |CRLMC- .C.SINHA (COURT |Order Dtd. 2026-05-07




1225/2026 NO. 6
ABLAPL- COURT
/2026(13.05.2026  joceyoo, o |L.JENA OURT lorder prd. 2026-05-04
CRLA- COURT
/2026(13.05.2026  |-o0C . PRUSTY COURT lorder Drd. 2026-07-20
ABLAPL- COURT
/2026(13.05.2026  [;or0tC o [D.K.DAS FOURT lorder ptd. 2026-05-04
CRLMC- COURT
/2026(13.05.2026  |[ovo o . |S.DHIR COURT lorder Drd. 2026-04-17
ABLAPL- COURT
/2026(13.05.2026  [;ouitTC o R.DAS FoURT lorder Drd. 2026-05-04 BATL-]
CONTC- COURT
/2026(13.05.2026  |Z0NTC7 K. MOHAPATRA FOURT lorder Drd. 2026-05-08
CONTC- COURT
/2026(13.05.2026  [Z0)°°° - |s.K.SUNDARA FoURT lorder ptd. 2026-05-08
ABLAPL- COURT
/2026(13.05.2026  [;oeetie o R.DAS FoURT lorder Drd. 2026-05-04
- COURT
/2026 |13.05.2026 .SWAIN NO. 2 |order Dtd. 9999-12-31
714/2026
OLD
CONTC- COURT
/2026 |13.05.2026 .S.JENA NO. 3 |order Dtd. 2026-07-03 CONTED
819/2026
OLD
COURT
/2026 13.05.2026 ABLAPL- .K.SUBUDHT NO. 3 |Order Dtd. 2026-05-04
4754/2026
OLD
COURT
/2026 13.05.2026 ABLAPL- . SAHOO NO. 3 lorder Dtd. 2026-05-04 BATL-]
4749/2026
OLD
N COURT
/2026 |13.05.2026 . PRADHAN NO. 3 |order Dtd. 2026-05-08
3874/2026
OLD
WP (C) - COURT L
/202613.05.2026 o= 2" |s.BISWAL FOURT lorder prd. 2026-05-13
BLAPL- COURT
/2026(13.05.2026 >0 . |R.K.MALLICK FoURT lorder ptd. 2026-05-08
BLAPL- COURT
/2026(13.05.2026  [>070 o Is.pas FOURT order ptd. 2026-05-11
WP (C) - COURT o WRIT
/202613.05.2026 "L S)7 . R.K.BARIK FOURT lorder Drd. 2026-05-12 e




BLAPL- COURT
/2026(13.05.2026  [20PLT o [K.c.MISHRA "oUR] lorder ptd. 2026-05-06
WP (C) - COURT o WRIT
/202613.05.2026 ", 217 R.K.BARIK FoORT lorder ptd. 2026-05-12 e
WRIT
WP (C) - COURT o BRANCH
/202613.05.2026  '0 )7 IN.SAHOO Fo0RT order ptd. 2026-05-12 pise
BENCH-
BLAPL- COURT )
/202613.05.2026  >oBLT o lr.x.oENa FoORT order ptd. 2026-05-11 BATL-:
BLAPL- COURT
/2026(13.05.2026  [>)20° o Is.pas o "] lorder ptd. 2026-05-08
BLAPL- COURT
/2026(13.05.2026 /2700 |S.K.SUNDARA "oURT lorder ptd. 2026-05-08
ABLAPL- COURT .
/2026113.05.2026 4763/2026 A .MOHANTY NO. 1 Order Dtd. 2026-05-04 BAIL-~
ABLAPL- COURT
/2026(13.05.2026  [}ooe o0, |L-C.BEHERA FoURT lorder Drd. 2026-05-04 BATL-1]
ABLAPL- COURT
/2026(13.05.2026 ;02200 o |1.C.BEHERA FOURT lorder Drd. 2026-05-04
WP (C) - COURT L
/2026(13.05.2026 |1, ()7 S .K.MOHANTY FoURT order ptd. 2026-05-11
ABLAPL- COURT
/2026113.05.2026 3802/2026 P.K.MOHANTY NO. 1 Order Dtd. 2026-05-11 BAIL-]
COURT
/2026 |13.05.2026 |[BBDAPL- A.K.PANDA NO. 2 |order Dtd. 2026-05-14
3803/2026
OLD
ARBA- COURT
/202613.05.2026 ;700 P.K.JENA FOURT lorder prd. 2026-07-28 M.J.C
ABLAPL- COURT
/2026(13.05.2026 22000 6. sanH00 FOURT lorder prd. 2026-05-11
ABLAPL- COURT
/2026(13.05.2026 701270 |K.C.SAHOO FoORE lorder pd. 2026-05-11
ABLAPL- COURT
/2026(13.05.2026  [sorgios ALK MOHANTY FOURT lorder ptd. 2026-05-11
BLAPL- COURT
/2026(13.05.2026  [S)00lC o lc.RaNa FOURT lorder ptd. 2026-05-12 BATL-1
WRIT
WP (C) - COURT e BRANCH
/202613.05.2026 o7 O)° o N.K.ROUT FoORC lorder ptd. 2026-05-11 pis
BENCH-
WP (C) - COURT e WRIT
/202613.05.2026 ", 207 o |7.P.KAR FoORE lorder ptd. 2026-05-12 e
WP (C) - COURT WRIT
/2026(13.05.2026  [1, S07 o J.P.KAR FoORT lorder ptd. 2026-05-12 e
/2026 (13.05.2026  [WP(C) - B.BEHERA (COURT |Order Dtd. 2026-05-08 WRIT




12918/2026 NO. 6 BRANCE
WP (C) - COURT el WRIT
/202613.05.2026 g o0, 000 .K.ROUT No. ¢ |Order Dtd. 2026-05-11 BRANCI
WRIT
WP (C) - COURT el BRANCE
/202613.05.2026 |}, 5 00,0 N.K.ROUT No. ¢ |Order Dtd. 2026-05-08 (DIVLS
BENCH-
WRIT
WP (C) - COURT el BRANCE
/2026(13.05.2026 | 1,150 50,c [N.K.ROUT No. ¢ |Order Dtd. 2026-05-08 (DIVL:
BENCH-
WP (C) - COURT e
/202613.05.2026 |\ 00 50, [B.R.SETH No. ¢ |order Dtd. 2026-05-08
WP (C) - COURT
/2026 (13.05.2026 K PANDA NO. 2 |0rder Dtd. 9999-12-31
13078/2026
OLD
WP (C) - COURT
/2026 (13.05.2026 K PANDA NO. 2 |0rder Dtd. 2026-05-08
14010/2026
OLD
WP (C) - COURT
/2026|13.05.2026 .L MISHRA NO. 2 lorder Dtd. 2026-05-08
12599/2026
OLD
COURT
WP (C) - el WRIT
/2026(13.05.2026 |1 000, |S.R.SAHOO NO. 2 (order Dtd. 2026-05-08 BRANCI
OLD
COURT
WP (C) - el WRIT
/202613.05.2026 | o700, [B K DAS NO. 2 Order Dtd. 2026-05-08 BRANCI
OLD
COURT
WP (C) - el WRIT
/202613.05.2026 |1, 0uc o0 [P.K.JENA NO. 2 (order Dtd. 2026-05-08 BRANCE
OLD
COURT
WP (C) - el WRIT
/202613.05.2026 |1, 000 00,0 [P.K.JENA NO. 2 Oorder Dtd. 2026-05-08 BRANCI
OLD
WP (C) - COURT
/2026(13.05.2026 .R.PATRA NO. 2 Oorder Dtd. 2026-05-08
14182/2026
OLD
COURT
WP (C) - el WRIT
/202613.05.2026 |1, 000 0056 R. PATRA NO. 2 |0rder Dtd. 2026-05-11 BRANCI
OLD
WP (C) - COURT
/2026(13.05.2026 .K.SWAIN NO. 2 Oorder Dtd. 2026-05-08
13924/2026
OLD
COURT
WP (C) - e WRIT
/2026(13.05.2026 |1, 0 00000 C. PANDA Tg. Order Dtd. 2026-06-29 BRANCH
COURT
WP (C) - el WRIT
/202613.05.2026 |1 o006 00,0 B B MALLICK TS. Order Dtd. 2026-05-11 BRANCI
WP (C) - COURT el WRIT
/2026(13.05.2026 [ o0 0000 MOHANTY No. |Order Dtd. 2026-05-11 BRANCI




112

0B () - COURT
/2026 |13.05.2026 M.R.BARIK NO. 2 |order Dtd. 9999-12-31
14287/2026
OLD
S COURT BRANC
/2026(13.05.2026 150507 |8 K MAHARANA 22. Order Dtd. 2026-07-06 i
BENCH-
COURT
WP (C) - WRIT
/202613.05.2026 12 o000 22. R
COURT
WP (C) - o WRIT
/2026(13.05.2026 [}, 07 o [B SINGH gz. Order Dtd. 2026-07-01 e
P () - COURT
/2026 |13.05.2026 NO. |order Dtd. 2026-06-25
71/2026 =
WRIT
/2026 |13.05.2026 |WELC)~ J SAHOO ESURT Order Dtd. 2026-06-23 BRANCT
0o 8036/2026 oo : (DIVIS
BENCH-
COURT
WP (C) - e WRIT
/2026(13.05.2026  [15 207 s pas gg. Order Dtd. 2026-05-07 e
COURT
/2026 13.05.2026 RBLAPL- BP NANDA NO. |Order Dtd. 2025-09-02 BATL-1
9971/2025 S
e (C) - COURT
/2026(13.05.2026 |1, 207 s K NAYAK gi. Order Dtd. 2026-05-07
COURT
/2026 |13.05.2026 |[RBLAPL- PK BEHERA NO. |order Dtd. 2026-05-11
2837/2026 D
COURT
ABLAPL-
/2026(13.05.2026  F2270C . |Bs SWAIN gi. Order Dtd. 2026-05-11
WRIT
/2026|13.05.2026 |NE(C)- S.K.RATH ESURT Order Dtd. 2026-05-12 BRANCE
05 13492/2026 > %" N : (DIVIS
BENCH-
BLAPL— COURT
/202613.05.2026  oo2TlT Rk mrsHRA 22. Order Dtd. 2026-05-08
COURT
WP (C) - WRIT
/2026(13.05.2026  [15.5)°  |G.c.IENA gi. Order Dtd. 2026-05-12 e
/2026(13.05.2026 | PLAPLT PK BARIK ESURT Order Dtd. 2026-05-11
09 2569/2026 e :
COURT
WP (C) - e WRIT
/202613.05.2026 "7 )0 R.K.BARIK 22. Order Dtd. 2026-05-12 e
WP (C) - COURT o WRIT
/202613.05.2026 ;5" . |p.Das co %t lorder ptd. 2026-05-12 e




24

R (C) - COURT
/2026 |13.05.2026 .R.ROUTRAY NO. |order Dtd. 2026-05-07 M.J.C
325/2025 S
COURT
WP (C) - o WRIT
/202613.05.2026 "¢ =07 R.K.PATTNATK gz. Order Dtd. 2026-05-07 e
COURT
WP (C) - e WRIT
/2026(13.05.2026 (7 2" B.K.PANDA gi. Order Dtd. 2026-05-11 e
WRIT
WP (C) - COURT BRANCE
/2026(13.05.2026 151507 o Ip.samAL FoURT lorder ptd. 2026-04-23 s
BENCH-
WP (C) - COURT e WRIT
/2026(13.05.2026 15507 ls.K.RATH FOURT lorder Drd. 2026-05-12 e
WP (C) - COURT L WRIT
/2026(13.05.2026 |1, (<)° - lM.R.DHAL FOURT lorder Drd. 9999-12-31 e
WP (C) - COURT o WRIT
/2026(13.05.2026  [15:007 o [K.P.KAR FoURT lorder pd. 2026-05-12 e
BLAPL- COURT
/2026(13.05.2026  [>eollt S. PAUL UK order ptd. 2026-05-13
WP (C) - COURT o
/2026(13.05.2026 (15 507 lM.R.ROUTRAY FOURT lorder prd. 9999-12-31
COURT
WP (C) - o WRIT
/2026(13.05.2026 [} 07 C. SINHA gi. Order Dtd. 2026-06-29 e
WRIT
/2026 (13.05.2026 |"E ()~ K . MOHANTA EgURT Order Dtd. 2026-05-12 BRANCE
e 13489/2026 |0 on raer : (DIVIS
BENCH-
COURT
WP (C) - e WRIT
/2026 13.05.2026 |1 (20 K. BEHERA gi. Order Dtd. 2026-05-12 e
COURT
We (C) - e WRIT
/2026(13.05.2026 |1, ©)° o K.NATK gi. Order Dtd. 2026-05-11 e
COURT
WP (C) - e WRIT
/202613.05.2026 |10 C)° BEHERA 22. Order Dtd. 2026-05-12 e
W (C) - COURT
/2026(13.05.2026  [go - K. BEHERA gi. Order Dtd. 2026-05-12
COURT
We (C) - e WRIT
/2026(13.05.2026 |1, ©)° o [K.NATK gi. Order Dtd. 2026-05-11 e
W (C) - COURT
/202613.05.2026 1507 R. PATRA 22. Order Dtd. 2026-05-12




WP (C) -

COURT

/2026(13.05.2026 |17 )7 K.NAIK 22. Order Dtd. 2026-05-11
COURT
WP (C) - o WRIT
/2026(13.05.2026 |1, 507 . [B.SAMAL gz. Order Dtd. 2026-05-12 et
WP (C) - COURT
/2026(13.05.2026 [\, 1007 7 swAIN gi. Order Dtd. 2026-05-12
COURT
/2026 |13.05.2026 ABLAPL- B R MOHANTY NO. |Order Dtd. 2026-04-29
3548/2026 o
COURT
WP (C) - o WRIT
/2026(13.05.2026 |1, 5007 o [K.NAIK 22. Order Dtd. 2026-05-12 e
COURT
WP (C) - e WRIT
/2026(13.05.2026 15007 K. NATK gi. Order Dtd. 2026-05-12 e
COURT
WP (C) - o WRIT
/2026(13.05.2026 [[5 07 o [B. DASH gz. Order Dtd. 2026-05-11 e
P () - COURT
/2026(13.05.2026 |15 507 o K.NATK 22. Order Dtd. 2026-05-12
COURT
WP (C) - e WRIT
/2026(13.05.2026 15207 k. NATK gi. Order Dtd. 2026-05-12 e
/2026 |13.05.2026 |DLAPDT SK DAS EgURT Order Dtd. 2026-05-11
09 3076/2026 oo :
B () COURT
/2026(13.05.2026 |15 007 o K.NATK 22. Order Dtd. 2026-05-12
B () - COURT
/2026(13.05.2026 |1, (217 K. NATK gi. Order Dtd. 2026-05-12
COURT
WP (C) - e WRIT
/2026(13.05.2026 |1, (C)° o [K.NATK gi. Order Dtd. 2026-05-12 e
B () - COURT
/202613.05.2026 ') 07 K.NATK 22. Order Dtd. 2026-05-12
COURT
WP (C) - e WRIT
/202613.05.2026 ") O)7 |K.NATK gi. Order Dtd. 2026-05-12 e
CRLA COURT
/2026 |13.05.2026 S.BARIK NO. |order Dtd. 9999-12-31
606/2025 o
COURT
/2026 |13.05.2026 |CRLREV M. PAGAL NO. |Order Dtd. 2026-05-20
324/2026 o
/2026(13.05.2026 |CREMCT N.C.SINHA ESURT Order Dtd. 2026-05-07
<05 1225/2026 V¢~ : :

24




CRLA-

COURT

/2026(13.05.2026 |07 o [B.DAS gi. Order Dtd. 9999-12-31
/2026(13.05.2026 |CREMCT D.K.NAIK ESURT Order Dtd. 2026-05-08
<05 1497/2026 P %- oo :
BLAPL- COURT
/2026 |13.05.2026 R PRADHAN NO. 2 |Order Dtd. 2026-05-06 BATL-:
2009/2026
OLD
COURT
WP (C) - e WRIT
/202613.05.2026 "} C)7 A, MOHANTY NO. 2 |order Dtd. 2026-05-12 e
OLD
COURT
WP (C) - o WRIT
/2026(13.05.2026 |1, 007 o A, MOHANTY NO. 2 |Order Dtd. 2026-05-12 e
OLD
WRIT
/2026 |13.05.2026 [N {C)- M. BEHERA ESURg Order Dtd. 2026-05-11 BRANCT
-05- 11092/2026 A : (DIVIS
BENCH:-
COURT
/2026 |13.05.2026 [ABLAPL- GR PATRA NO. 2 |Order Dtd. 2026-05-11 BATL-]
5060/2026
OLD
N COURT
/2026 |13.05.2026 B.DAS NO. 2 |order Dtd. 2026-05-12
3039/2026
OLD
COURT
CRLMC- CRIMINM
/2026(13.05.2026 [{NUUET e T wavak NO. 2 |order Dtd. 2026-05-12 e
OLD
CRLMC- COURT
/2026113.05.2026 227/2026 SUVENDU BARIK NO. 6 Order Dtd. 2026-01-21
WP (C) - P. K. COURT L
/2026(13.05.2026 [}, 507 B0 N oea FOURT lorder prd. 2026-05-12
COURT
WP (C) - HIMANSHU KUMR _ _ WRIT
/2026(13.05.2026  [\2 1507 ot c gg. Order Dtd. 2026-05-11 e
COURT
WP (C) - e WRIT
/2026(13.05.2026 |12 ()7 lu. pas 28. Order Dtd. 2026-05-08 e
COURT
RSA- SECONI
/2026(13.05.2026  ['or” o |A.K.SAHOO gg. Order Dtd. 2026-05-12 e
. COURT
/2026 |13.05.2026 S . MOHRANA NO. |order Dtd. 9999-12-31
313/2025 o
COURT
RSA- SECONTI
/2026(13.05.2026  |soo »0oc  [L.K.NAYAK gg. Order Dtd. 9999-12-31 R
COURT SECONI
/2026 |13.05.2026 |RSA-17/2026 |A.BEHERA NO. |order Dtd. 9999-12-31
21 APPEAI
COURT
WP (C) - o WRIT
/202613.05.2026 70V |a. PATTNATK NO. |order Dtd. 2026-05-08 e

21




RSA-

COURT

/2026(13.05.2026 o0 .BEHERA 2?. Order Dtd. 2023-11-21

/2026/13.05.2026 ?géii;zozo PATTNATK §§?RT Order Dtd. 2026-05-08 gii;C}
/2026(13.05.2026 ?gigg;2026 .KAR §§?RT Order Dtd. 2026-05-12 gii;cf
/2026/13.05.2026 giig;;zozo PATTNATK §§?RT Order Dtd. 2026-05-08 gii;C}
/2026 (13.05.2026 2?;?};026 . SAHOO §§?RT Order Dtd. 2026-05-12 giigcf
/2026 |13.05.2026 ?5522}2020 PATTNATK §§?RT Order Dtd. 2026-05-08 gii;cf
/2026/13.05.2026 ggégi;zozo PATTNATK §§?RT Order Dtd. 2026-05-08 gii;C}
/2026 (13.05.2026 ggé§>;026 .C.RATH ES?RT Order Dtd. 2026-04-21 gii;cf
/2026 (13.05.2026 ?gégé;zozo PATTNATK ES?RT Order Dtd. 2026-05-08 giigcr
/2026 (13.05.2026 gfégg;zozo PATTNATK ES?RT Order Dtd. 2026-05-08 gii;cf
/2026 (13.05.2026 ggéi>5026 .C.RATH ES?RT Order Dtd. 2026-04-21 gii;cf
/2026 (13.05.2026 ggéi;;zozo PATTNATK ES?RT Order Dtd. 2026-05-08 gii;C}
/2026 (13.05.2026 ?5432;2026 .R.TRIPATHY ES?RT Order Dtd. 2026-05-12 gii;C}
/2026 (13.05.2026 gfégg;zozo PATTNATK ;g?Rf Order Dtd. 2026-05-08 gii;cf
/2026/13.05.2026 giéi;;zozo PATTNATK ;g?Rf Order Dtd. 2026-05-08 gii;C}
/2026 (13.05.2026 ?iégg;zozo PATTNATK ;g?Rf Order Dtd. 2026-05-08 gii;cf
/2026 (13.05.2026 giégg;zozo PATTNATK ;g?Rf Order Dtd. 2026-05-08 gii;cf
/2026/13.05.2026 25é§};026 SAHOO ES?RT Order Dtd. 2026-06-30 gii;C}

23




BLAPL-

COURT

/2026(13.05.2026 22000 . |M.K.MALLICK gg. Order Dtd. 2026-05-12
BLAPL— COURT
/2026 |13.05.2026 M.K.MALLICK NO. |order Dtd. 2026-05-12
4257/2026 =
CONTC— COURT
/2026 |13.05.2026 M. R. SAHOO NO. 3 |order Dtd. 2026-07-10
1917/2024
OLD
COURT
/2026 |13.05.2026 [BLAPL B. P. NANDA NO. 3 lorder Dtd. 2022-03-23 BATL-]
4076/2021
OLD
COURT MISC.
/2026|13.05.2026 |MA-45/1987 |P. K. MISHRA NO. 3 |Order Dtd. 1990-10-22 APPEAI
OLD SEC.
J— COURT
/2026 |13.05.2026 D. NAYAK NO. 3 |order Dtd. 2026-05-01 M.J.C.
206/2017
OLD
o COURT MISC.
/2026 |13.05.2026 S N GAYA NO. 2 |Order Dtd. 2019-10-15 APPEAI
627/2019
OLD SEC.
o COURT MISC.
/20261|13.05.2026 K. PARIDA NO. 2 Order Dtd. 2026-03-16 APPEAT
277/2018
OLD SEC.
o COURT MISC.
/2026 |13.05.2026 P. K. JENA NO. 2 |Order Dtd. 2026-05-04 APPEAI
511/2017
OLD SEC.
o COURT MISC.
/2026 |13.05.2026 P K JENA NO. 2 |Order Dtd. 2026-05-04 APPEAI
476/2017
OLD SEC.
o COURT MISC.
/2026(13.05.2026 27" o |N. ROUT NO. 2 |Order Dtd. 2019-10-16 APPEAI
OLD SEC.
o COURT MISC.
/2026 |13.05.2026 B. K. SWAIN NO. 2 |Order Dtd. 2026-05-04 APPEAI
894/2018
OLD SEC.
COURT
CRLMC- CRIMIN
/2026(13.05.2026 |00 | K MOHANTA NO. 2 |order Dtd. 2026-05-12 e
OLD
- COURT
/2026 |13.05.2026 S.SAMAL NO. 2 |order Dtd. 2026-05-07
1972/2025
OLD
COURT
RFA- FIRST
/202613.05.2026 D220 o |6. SUNDARA NO. 2 |order Dtd. 2026-05-11 i
OLD
— COURT
/2026 |13.05.2026 A.PANDA NO. 2 |order Dtd. 2026-05-11
590/2026
OLD
COURT
RFA- FIRST
/202613.05.2026 D220 o |p. NAYAK NO. 2 |order Dtd. 2026-05-11 e
OLD
COURT
CRLMP- BYOMAKESH WRIT
/2026(13.05.2026 | o0 O NO. 2 |order Dtd. 2026-05-12 o

OLD




RPFAM-

COURT

/2026 |13.05.2026 K MOHANTY NO. 2 |order Dtd. 2026-05-04
1/2025
OLD
BLAPL— COURT
/2026 |13.05.2026 .K.PANT NO. 2 |order Dtd. 2026-05-12
3226/2026
OLD
BLAPL- COURT
/2026 |13.05.2026 .MOHANTY NO. 2 |order Dtd. 2026-05-12
3224/2026
OLD
N COURT
/2026 |13.05.2026 .K.NAYAK NO. 2 |Order Dtd. 2026-05-12 BATL-]
3266/2026
OLD
COURT
/2026 |13.05.2026 [ABLAPL- .K.MOHANTY NO. |order Dtd. 2026-04-27
3406/2026 s
COURT
ABLAPL-
/2026(13.05.2026  [ochtC . [B.K.DALAT ﬁg. Order Dtd. 2026-05-06
COURT
/2026 |13.05.2026 |[ABLAPL- . SINGH NO. 3 |Order Dtd. 2026-06-30
5079/2026
OLD
COURT
/2026 |13.05.2026 [ABLAPL- .K.PATI NO. 3 |order Dtd. 2026-05-11
5044/2026
OLD
COURT
/2026 13.05.2026 | RBLAPL- .P.BAG NO. 3 |Order Dtd. 2026-05-07
8/2026
OLD
I COURT
/2026 |13.05.2026 . JAYSTNGH NO. 3 |order Dtd. 2026-05-11
1614/2026
OLD
COURT
/2026 |13.05.2026 |[RELAPL- .R.SINGH NO. 3 |order Dtd. 2026-05-11
5075/2026
OLD
COURT
/2026 13.05.2026 ABLAPL- .K.BARIK NO. 3 |lorder Dtd. 2026-05-11 BATL-:
5080/2026
OLD
COURT
/2026 |13.05.2026 |[RELAPL- INFORMANT NO. 3 |lorder Dtd. 2026-05-11
5056/2026
OLD
COURT
/2026 |13.05.2026 LBLAPL- . CHOUDHURY NO. 3 |Order Dtd. 2026-05-11
534/2026
OLD
COURT
/2026 |13.05.2026 |RBLAPL- . MOHANTY NO. 3 |order Dtd. 2026-05-11 BATL-1
1311/2026
OLD
COURT
/2026 13.05.2026 [“BLAPL .ROUT NO. 3 |Order Dtd. 2026-05-11
5050/2026
OLD
COURT
/2026 13.05.2026 |[“BLAPL . MOHANTY NO. 3 |Order Dtd. 2026-05-11
5039/2026
OLD
COURT
ABLAPL-
/2026(13.05.2026  |cory 00, |P-K-MOHANTY NO. 3 |order Dtd. 2026-06-23

OLD




ABLAPL-

COURT

/2026(13.05.2026 (2022000 I8N, sARU NO. 3 |order Dtd. 2026-05-11
OLD
COURT
/2026 |13.05.2026 [ABLAPL- .K.MALLICK NO. 3 |Order Dtd. 2026-05-11
5084/2026
OLD
COURT
/2026 13.05.2026 | PBLAPL- .MOHANTY NO. 3 |Order Dtd. 2026-05-11
1753/2026
OLD
COURT
/2026 |13.05.2026 [“BLAPL .K.BEHERA NO. 3 |Order Dtd. 2026-05-11
5059/2026
OLD
COURT
/2026 |13.05.2026 |[ABLAPL- .K.BARIK NO. 3 |order Dtd. 2026-05-11
5086/2026
OLD
COURT
/2026 13.05.2026 RBLAPL- .R.SAHOO NO. 3 |Order Dtd. 2026-05-11
1814/2026
OLD
N COURT
/2026 |13.05.2026 .NANDY NO. 3 |Order Dtd. 2026-05-12
4230/2026
OLD
I COURT
/2026 |13.05.2026 .C.MOHARANA NO. 3 |Order Dtd. 2026-05-12
4247/2026
OLD
COURT
/2026 13.05.2026 ABLAPL- .DASH NO. 3 lorder Dtd. 2026-05-11
5078/2026
OLD
COURT
/2026 |13.05.2026 |[RELAPL- .N.MISHRA NO. 3 |Order Dtd. 2026-05-11 BATL-:
5076/2026
OLD
COURT
/2026 /13.05.2026 |[RBLAPL .R.SAHOO NO. 3 |order Dtd. 2026-06-29 BATL-:
5051/2026
OLD
COURT
/2026 13.05.2026  |[PBLAPL- .P.DASH NO. 3 |Order Dtd. 2026-05-04
4661/2026
OLD
COURT
/2026 |13.05.2026 |[RBLAPL- SETHT NO. 3 |lorder Dtd. 2026-05-11
5070/2026
OLD
COURT
/2026 /13.05.2026 |[BLAPL . SWAIN NO. 3 |Order Dtd. 2026-05-11
5069/2026
OLD
COURT
/2026 |13.05.2026 ABLAPL- .K.MOHANTY NO. 3 |order Dtd. 2026-05-11 BATL-:
3756/2026
OLD
COURT
/2026 13.05.2026 [“BLAPL .K.BARIK NO. 3 |order Dtd. 2026-06-30
5077/2026
OLD
COURT
/2026 /13.05.2026 [BLAPL . JAYSINGH NO. 3 |order Dtd. 2026-04-22 BATL-1
2435/2026
OLD
COURT
ABLAPL-
/2026(13.05.2026 Lo oUe o |D.P.DASH NO. 3 |Order Dtd. 2026-05-11

OLD




ABLAPL-

COURT

/2026(13.05.2026 2022000 |G SAHOO NO. 3 |order Dtd. 2026-05-11 BATL-;
OLD
COURT
/2026 |13.05.2026 [ABLAPL- G.SAHOO NO. 3 |order Dtd. 2026-05-11 BATL-:
5071/2026
OLD
BLAPL- COURT
/2026 |13.05.2026 S.K.SUNDARA NO. 3 |Order Dtd. 2026-05-12 BATL-;
12806/2025
OLD
N COURT
/2026 |13.05.2026 S .MOHANTY NO. 3 |Order Dtd. 2026-05-12 BATL-:
4248/2026
OLD
BLAPL— COURT
/2026 |13.05.2026 D.P.DASH NO. 3 |Order Dtd. 2026-05-12
4250/2026
OLD
N COURT
/2026 |13.05.2026 R.SETHI NO. 3 |order Dtd. 2026-05-12
3871/2026
OLD
N COURT
/2026 |13.05.2026 A.K.MOHANTY NO. 3 |Order Dtd. 2026-05-12
4259/2026
OLD
I COURT
/2026 |13.05.2026 A.SAHOO NO. 3 |Order Dtd. 2026-05-12
3083/2026
OLD
N COURT
/2026 |13.05.2026 A.SAHOO NO. 3 |order Dtd. 2026-05-12
3576/2026
OLD
I COURT
/2026 |13.05.2026 P.MISHRA NO. 3 |order Dtd. 2026-05-12
1927/2026
OLD
COURT
/2026 |13.05.2026 |WA-82/2025 |B. DAS NO. 3 |order Dtd. 2026-05-07
OLD
COURT
/2026/13.05.2026 |WA-70/2025 |B. DAS NO. 3 |order Dtd. 2026-05-07
OLD
I COURT
/2026 |13.05.2026 R.K.MALLICK NO. 3 |Order Dtd. 2026-05-12 BATL-:
4246/2026
OLD
COURT
/2026|13.05.2026 |WA-84/2025 |B. DAS NO. 3 |order Dtd. 2026-05-07
OLD
BLAPL— COURT
/2026 |13.05.2026 J . PRADHAN NO. 3 |Order Dtd. 2026-05-12 BATL-1]
12585/2025
OLD
i COURT
/2026 |13.05.2026 B. DAS NO. 3 |order Dtd. 2026-05-07
3468/2024
OLD
N COURT
/2026 |13.05.2026 J . PRADHAN NO. 3 |order Dtd. 2026-05-12
4240/2026
OLD
COURT
/2026 |13.05.2026 |WA-165/2025|B. DAS NO. 3 |order Dtd. 2026-05-07

OLD




COURT
/2026|13.05.2026 |WA-156/2025|B. DAS NO. 3 |Order Dtd. 2026-05-07
OLD
BLAPL— COURT
/2026 |13.05.2026 J . PRADHAN NO. 3 |order Dtd. 2026-05-12
4252/2026
OLD
COURT
/2026|13.05.2026 |WA-143/2025[B. DAS NO. 3 |Order Dtd. 2026-05-07
OLD
COURT
BLAPL- ,
/2026 |13.05.2026 S.MITRA NO. 3 |order Dtd. 2026-05-12 BAIL-:
4262/2026
OLD
COURT
/2026 |13.05.2026 |WA-300/2025 [B. DAS NO. 3 |0rder Dtd. 2026-05-07
OLD
BLADL- COURT
/2026 |13.05.2026 C.SAHU NO. 3 |Order Dtd. 2026-05-12 BAIL-]
1592/2026
OLD
COURT
/2026 |13.05.2026 |WA-223/2025[B. DAS NO. 3 |0rder Dtd. 2026-05-07
OLD
BLAPL- COURT
/202613.05.2026 | /05 oo . [R.DAS No. 3 Order Dtd. 2026-04-22
/2026|13.05.2026 |WA-73/2025 |B. DAS FOURT lorder prd. 2026-05-07
WA- COURT
/202613.05.2026  |37'c. o0,, [B. DAS No. 3 |Order Dtd. 2026-05-07
WA- COURT
/202613.05.2026 |37, oq,, [B. DAS No. 3 |Order Dtd. 2026-05-07
BLAPL- COURT
/202613.05.2026 |30 oo o |A.PARIDA No. 3 Order Dtd. 2026-05-12
WA- COURT
/202613.05.2026 |, oo o0,, [B. DAS No. 3 |Order Dtd. 2026-05-07
BLAPL- COURT
/2026 (13.05.2026 | S0 oo . [P.K.PANI No. 3 |Order Dtd. 2026-05-12
WA- COURT
/202613.05.2026 |, 050 o,, [B. DAS No. 3 order Dtd. 2026-05-07
BLAPL- COURT
/202613.05.2026 |2 7°0 - |S.K.BEHERA No. 3 |Order Dtd. 2026-05-12
WA- COURT
/2026(13.05.2026 |00~ 0., [B. DAS No. 3 |Order Dtd. 2026-05-07
WA- COURT
/202613.05.2026 357 oo,, [B. DAS No. 3 (Order Dtd. 2026-05-07
WA- COURT
/202613.05.2026 |37, oo,, [B. DAS No. 3 |order Dtd. 2026-05-07
WA- COURT
/202613.05.2026  |J7'c0 oo,, [B. DAS No. 3 |order Dtd. 2026-05-07
WA- COURT
/202613.05.2026 377 oo,, [B. DAS No. 3 |Order Dtd. 2026-05-07
WP (C) - COURT e
/202613.05.2026 |73 200 [N. RAO N, 3 |order Dtd. 2026-05-12
/2026 (13.05.2026  |FAO- P.K.JENA (COURT |Order Dtd. 2026-05-04 MISC.




223/2019 NO. 3 APPEAI
SEC.
MISC.
/2026 |13.05.2026 |FRO7 P.K.JENA c.o. |COURT |5 Ger Dtd. 2026-05-04 APPEAI
211/2019 NO. 3
SEC.
BLAPL- COURT
/2026(13.05.2026  [o/20)" B DAS c.o.  |-0U%T lorder ptd. 2026-05-12
MISC.
/2026 /13.05.2026  |[F20° B.K.SWAIN c.o. |COURT |5 Ger Dtd. 2026-05-04 APPEAI
895/2018 NO. 5
SEC.
ABLAPL- COURT .
/2026(13.05.2026  [oc2T0C o ls. P saHOO [c.0. | OUT lorder Dtd. 2026-05-11 BATL-;
ABLAPL- COURT
/2026(13.05.2026 (20700 N, samHoO c.o.  |20%% lorder ptd. 2026-05-04 BATL-]
WP (C) - COURT e WRIT
/2026(13.05.2026 ;¢ °)°  |s cHoubmARY [c.0. | OUFTlorder Dtd. 2026-05-04 e
MISC.
/2026 |13.05.2026  |[F2O° B.K.SWAIN c.o. |SOURT o Ger Dtd. 2026-05-04 APPEAI
378/2019 NO. 5
SEC.
WP (C) - COURT e WRIT
/2026(13.05.2026  [1,1507 o lc.samaAL c.o.  |-29%] lorder ptd. 2026-05-12 e
WP (C) - COURT o WRIT
/2026(13.05.2026 |1, 1507 lc.sAMAL c.o. | -0"% lorder ptd. 2026-05-12 e
WP (C) - COURT e WRIT
/2026(13.05.2026 |1, 517 - lc.samAL c.o.  |20%% lorder ptd. 2026-05-12 e
COURT
RPFAM- FIRST
/2026(13.05.2026 [ 00" J SAHOO c.o. 28. Order Dtd. 2026-07-13 o
COURT
WP (C) - o WRIT
/2026(13.05.2026 [, 50" lu. 5. PATKRAY|C.O. Tg. Order Dtd. 2026-02-06 e
COURT
WP (C) - e WRIT
/2026(13.05.2026 |10 1C)° . ls. saMAL c.o. Tg. Order Dtd. 2026-05-01 e
B () - COURT
/2026 |13.05.2026 M. K. MOHANTY|C.O0.  |NO. |Order Dtd. 2026-07-13
674/2026 o
WP (C) - RANJIT e WRIT
/2026(13.05.2026 |15 007 A GENERAL Order Dtd. 2026-05-07 e
WP (C) - RANJIT e WRIT
/2026(13.05.2026 |1, (217 o GENERAL Order Dtd. 2026-05-07 e
We (C) - RANJTT e WRIT
/2026(13.05.2026 [\, 1007 ey GENERAL Order Dtd. 2026-05-07 e
WA- MANOJ KUMAR WRIT
/2026(13.05.2026 [0 oo [ GENERAL Order Dtd. 2026-01-19 e




CRLMC- SRITAM KUMAR CRIMIN
/20261(13.05.2026 1272/2026 NAYAK GENERAL Order Dtd. 2026-04-27 MISC
TRP (C) - CHIRANJEEV
/20261(13.05.2026 325/2025 BIDYABHUSHAN GENERAL Order Dtd. 2026-05-07 M.J.C.
WP (C) - CHIRANJEEV el WRIT
/20261(13.05.2026 10294/2026 |BIDYABHUSHAN GENERAL Order Dtd. 2026-05-08 BRANCE
WP (C) - PRAVAT
/202613.05.2026 8725 /2016 CHANDRA GENERAL Entire Brief
BEHERA
WP (C) - RANJIT el WRIT
/20261(13.05.2026 13096/2026 MOHANTY GENERAL Order Dtd. 2026-05-07 BRANCE
WRIT
WP (C) - CHIRANJEEV Cnel BRANCE
/20261(13.05.2026 13491/2026 |BIDYABHUSHAN GENERAL Order Dtd. 2026-05-06 (DIVIS
BENCH-
CONTC- BIPIN BIHARI
/20261(13.05.2026 2014/2026 SANGITRA GENERAL Order Dtd. 2026-05-11
WPC (OAC) - |[MANOJ KUMAR Caal )
/202613.05.2026 1289/2019 |RANA GENERAL Order Dtd. 2025-04-17 OA Bre
ABLAPL-
/20261(13.05.2026 4725/2026 P.K.KUNDU GENERAL Order Dtd. 2026-05-04
MACA- SANKAR PRASAD
/20261(13.05.2026 1260/2024 PADHT GENERAL Order Dtd. 2026-03-14
WP (C) - PRAMOD RANJAN Chal
/20261(13.05.2026 10725/2003 |BEHERA GENERAL Order Dtd. 2017-08-21
WE (C) - PRAVAT
/2026 13.05.2026 8737/2016 CHANDRA GENERAL Entire Brief
BEHERA
WE (C) - PRAVAT
/2026 13.05.2026 874272016 CHANDRA GENERAL Entire Brief
BEHERA
CMP- BIJAYA KUMAR
/20261(13.05.2026 1133/2024 NAYAK GENERAL Order Dtd. 2025-10-24
ABLAPL- BIRAJA PRASAD
/2026(13.05.2026 9971/2025 NANDA GENERAL Order Dtd. 2026-05-11 BATIL-]
WP (C) - NIHARIKA ) WRIT
/2026(13.05.2026 14582/2026 |GHANA GENERAL Entire Document BRANCH
CMP- WRIT
/2026(13.05.2026 801/2026 SUNIT SAHOO GENERAL Order Dtd. 2026-05-12 BRANCE
WP (C) - PRAFULLA
/20261(13.05.2026 14347/2026 CHANDRA GENERAL Order Dtd. 2026-05-12
ACHARYA
BLAPL- AJIT KUMAR
/20261(13.05.2026 3301/2026 RAUT GENERAL Order Dtd. 2026-05-12
WP (C) - AISHWARIYA el WRIT
/20261(13.05.2026 11740/2026 |DASH GENERAL Order Dtd. 2026-05-12 BRANCE




WP (C) -

PRAVAT KUMAR

/2026113.05.2026 8733/2016 BEHERA GENERAL Entire Brief
PRAVAT
/2026 (13.05.2026 |CRLMC- CHANDRA GENERAL Judgement Dtd. 2025-04-21 CRIMID
4944/2023 MISC
BEHERA
W (C) - PRAVAT
/2026113.05.2026 8735/2016 CHANDRA GENERAL Entire Brief
BEHERA
BLAPL- JYOTIRANJAN , ,
/2026(13.05.2026 6510/2025 SAHOO GENERAL Commissioner Report
/2026 |13.05.2026 |"BCA- HIRARAM BHOI |GENERAL Vakalatnam
. . 192/2026 aKala ama
/20261|13.05.2026 MACA- HIRARAM BHOI |GENERAL Entire Document
0o 192/2026
BLAPL- TRILOCHAN
/2026(13.05.2026  [Jgaol oo s GENERAL Order Dtd. 2012-07-30
BLAPL- TARINI
/202613.05.2026 | o GENERAL Order Dtd. 2026-05-13
WRIT
WP (C) - JYOTIRANJAN B B BRANCE
/202613.05.2026 [0 007 o b s GENERAL Order Dtd. 2024-01-11 i
BENCH-
oJc- JYOTIRANJAN } WRIT
/20261(13.05.2026 11406/1996 |SAHOO GENERAL Entire Document BRANCI
BLAPL- CHITTARANJAN
/2026(13.05.2026 |J 0000 (et GENERAL Final Order BATL-]
WP (C) - ABHISHEK o
/2026(13.05.2026 |0 00 o[BS GENERAL Order Dtd. 2026-05-05
/2026 13.05.2026 ABLAPL- KUMAR KASHYAP |GENERAL Order Dtd. 2026-05-07 BATL-:
i 3623/2026 : ‘
/2026113.05.2026 CRLMC- SUSHILA GENERAL Petition With Ann
. . 1574/2026 etltl1o 1 exures
WP (C) - SANDHYARANI _ _ WRIT
/2026(13.05.2026 |15 07 GENERAL Order Dtd. 2026-05-12 R
WP (C) - SANDHYARANI WRIT
/2026(13.05.2026  |jo ol o GENERAL Order Dtd. 2026-05-12 e
/2026 13.05.2026 |LAA-18/2024 ﬁiﬂgJ KUMAR | cENERAL Order Dtd. 2026-05-08
WP (C) - SANDHYARANI B B WRIT
/2026(13.05.2026 |15 =07 o [ GENERAL Order Dtd. 2026-05-12 R
WP (C) - SANDHYARANT
/2026(13.05.2026 || 200 o (o GENERAL Order Dtd. 2026-05-12
CRLMP- MANOJ KUMAR ) WRIT
/2026|13.05.2026 2407/2023 |RANA GENERAL Entire Document BRANCH




ABLAPL-

BIRAJA PRASAD

/202613.05.2026 oo mTe o BRN GENERAL Order Dtd. 2026-05-11 BATL-;
CONTC- MANOJ KUMAR ,
/2026|13.05.2026 2795/2025 RANA GENERAL Entire Document
WA- MANOJ KUMAR WRIT
/202613.05.2026 [0 o GENERAL Order Dtd. 2026-02-27 N pma:
WA- MANOJ KUMAR
/202613.05.2026 "o o RS GENERAL Order Dtd. 2026-02-27
/2026 |13.05.2026 |RSA-67/2024 ﬁiﬂgJ KUMAR | cENERAL Order Dtd. 2026-05-13
CMP- MANOJ KUMAR WRIT
/2026(13.05.2026  [TeoT oo | GENERAL Order Dtd. 2026-05-13 e
WRIT
WP (C) - PRAHALLAD B B BRANCE
/2026[13.05.2026  [15.007 o o o [GENERAL Order Dtd. 2026-05-11 s
BENCH-
WP (C) - MANOJ KUMAR B B WRIT
/2026(13.05.2026  [c.c)o o [ GENERAL Order Dtd. 2025-12-15 e
WP (C) - MANOJ KUMAR B B WRIT
/2026(13.05.2026 [, )" o [P GENERAL Order Dtd. 2025-12-15 e
WP (C) - MANOJ KUMAR B B WRIT
/202613.05.2026 7000 o GENERAL Order Dtd. 2025-12-15 e
WP (C) - MANOJ KUMAR _ _ WRIT
/202613.05.2026 7, 7 GENERAL Order Dtd. 2025-12-15 e
WP (C) - MANOJ KUMAR B B WRIT
/202613.05.2026 12 007 o GENERAL Order Dtd. 2025-12-15 s
WP (C) - MANOJ KUMAR B B WRIT
/202613.05.2026 |12 007 GENERAL Order Dtd. 2025-12-15 e
/2026 |13.05.2026 |CREMCT SUSHILA GENERAL Petition With Annexures
SY9 1574/2026 e . xu
/2026 |13.05.2026  |CONTCo N N MOHAPATRA |GENERAL Order Dtd. 2026-04-17
09 1440/2026 :
WP (C) - PetitionAnnexure,Misc.case,Petition
/2026113.05.2026 14659/2026 A .MOHANTY GENERAL With Annexures,
WP (C) - ol WRIT
/2026(13.05.2026 |50 c)° N MOHARANA  |GENERAL Order Dtd. 2022-09-24 e
CRLMC- , CRIMIN
/20261(13.05.2026 4119/2023 M DAS GENERAL Entire Order MISC
/2026 |13.05.2026 | CRDREV- P K SAHOO GENERAL Order Dtd. 2010-07-06

176/2003




WP (C) - e WRIT
/2026(13.05.2026 ;" )7 ls x RarH GENERAL Order Dtd. 2026-05-08 e
CRLMC- CRIMIN
/2026(13.05.2026 (X0 s BISWAL GENERAL Order Dtd. 2023-04-10 i
ABLAPL-
/2026(13.05.2026 ;07000 |G MORANTY GENERAL Order Dtd. 2026-05-04
/2026 |13.05.2026  |SMP” R K MOHAPATRA |GENERAL Order Dtd. 2026-04-29
<05 701/2026 :
/2026(13.05.2026 |CONTCT S K PRADHAN |GENERAL Order Dtd. 2026-04-20
<05 1723/2026 :
WP (C) - e WRIT
/2026(13.05.2026 |15 707 . |P BEURA GENERAL Order Dtd. 2026-05-07 e
/2026113.05.2026 ABLAPL- T K PRAHARAJ |GENERAL Ord Dtd 2026-05-13 BAIL-7
e 4209/2026 raer . ‘
/2026 |13.05.2026  |SMP” D NAYAK GENERAL Order Dtd. 9999-12-31
05 802/2026 :
WP (C) - o WRIT
/2026113.05.2026 23505/2025 M DAS GENERAL Order Dtd. 2026-04-17 BRANCE
WP (C) - o WRIT
/2026(13.05.2026 521507 IR Das GENERAL Order Dtd. 2026-04-17 e
WP (C) - L WRIT
/2026(13.05.2026 |1, =17 . [P C DAS GENERAL Order Dtd. 9999-12-31 e
WP (C) - L WRIT
/2026(13.05.2026 [}, =17 b C DAs GENERAL Order Dtd. 9999-12-31 e
WP (C) - o WRIT
/2026(13.05.2026 [}, )7 b c Das GENERAL Order Dtd. 9999-12-31 e
WP (C) - L WRIT
/2026(13.05.2026 |1, 207 b c Das GENERAL Order Dtd. 9999-12-31 e
WRIT
We (C) - o BRANCE
/2026(13.05.2026 |1, )" P K MALLICK |GENERAL Order Dtd. 9999-12-31 s
BENCH-
/2026|13.05.2026 |"E(C)- P K DASH GENERAL Order Dtd. 2026-08-11
09 13678/2026 :
/2026(13.05.2026 |PLAPLT J P KAR GENERAL Order Dtd. 2026-05-12
<05 4242/2026 :
BLAPL- JYOTI RANJAN
/2026(13.05.2026  [LEMC IO GENERAL Order Dtd. 2026-05-12
CRA- CRIMINM
/2026113.05.2026 110/2000 B R SENAPATI |GENERAL Order Dtd. 2025-11-11 APPEAT




ABLAPL-
/2026(13.05.2026  [[os 0, MOHAPATRA |GENERAL Order Dtd. 2026-03-17
CRLREV- CRIMIN
/202613.05.2026 |-t T NAYAK GENERAL Order Dtd. 2026-04-29 e
/2026(13.05.2026 | PLAPLT BARIK GENERAL Order Dtd. 2026-05-12 BATL-1
0o 2643/2026 :
/2026(13.05.2026 |"E(C)- BARIK GENERAL Order Dtd. 2019-04-22
0o 15192/2012 :
WP (C) - e WRIT
/202613.05.2026 15507 b sAHOO GENERAL Order Dtd. 2026-05-07 s
/2026 |13.05.2026 |WELC)- SAHOO GENERAL Order Dtd. 2026-05-07
0o 11737/2026 :
/2026 |13.05.2026 |["E(C)- K PATRI GENERAL Order Dtd. 2026-05-12
-0 13974/2026 :
/2026|13.05.2026 |NE(C)- K PATRI GENERAL Order Dtd. 2026-05-12
0o 14053/2026 :
/202613.05.2026  |SMET K ROUT GENERAL Order Dtd. 9999-12-31
Y 1331/2024 raer .
ABLAPL-
/202613.05.2026 o 'oh SAMAL GENERAL Order Dtd. 2026-05-12
WA—-
/2026(13.05.2026 107 o0 . R SAHOO GENERAL Order Dtd. 2026-05-12
/2026(13.05.2026 |"E(C)- K NANDA GENERAL Order Dtd. 2026-05-12
T 14421/2026 )
/2026 |13.05.2026 |[DLAPDT SAMAL GENERAL Order Dtd. 2026-05-02
TUY 13573/2025 ’
WP (C) - o WRIT
/2026113.05.2026 31410/2025 P SAMANTA GENERAL Order Dtd. 2026-04-16 BRANCE
WP (C) - o WRIT
/202613.05.2026 |2 0" |s P SAMANTA |GENERAL Order Dtd. 2026-04-16 s
WP (C) - o WRIT
/2026(13.05.2026 |37..07 . |S P SAMANTA |GENERAL Order Dtd. 2026-04-16 e
WRIT
WP (C) - o BRANCE
/2026(13.05.2026 |37 ol . |S P SAMANTA |GENERAL Order Dtd. 2026-04-16 i
BENCH-
CRLMC-
/2026(13.05.2026 [ oo K NATH GENERAL Order Dtd. 2026-05-08
/2026|13.05.2026  |CMP- K RATH GENERAL | Order Dtd. 2025-03-25




207/2025

BLAPL-
/2026(13.05.2026  [>22 C PANDA GENERAL Order Dtd. 2026-05-12
WP (C) - o WRIT
/2026(13.05.2026 |10 " R SAHOO GENERAL Order Dtd. 2026-05-05 e
/2026 13.05.2026 |oCAFL” C PANDA GENERAL Order Dtd. 2026-05-12 BATL-:
M 2278/2026 : ‘
/2026|13.05.2026 |WE(C)- K BEHERA  |GENERAL Order Dtd. 9999-12-31
2453/2026
ABLAPL-
/2026(13.05.2026  [sopert K DALAI GENERAL Order Dtd. 2026-05-12
WP (C) - o WRIT
/20261|13.05.2026 12767/2026 S PASAYAT GENERAL Order Dtd. 2026-05-08 BRANCE
/2026(13.05.2026 |CONTCT S PASAYAT |GENERAL Order Dtd. 2026-05-08
0o 1787/2026 :
WA- WRIT
/2026(13.05.2026 [t o K DASH GENERAL Order Dtd. 2026-05-07 [
WA-
/2026(13.05.2026 [0 o K DASH GENERAL Order Dtd. 2026-05-07
WA—- WRIT
/2026(13.05.2026 5o o K DASH GENERAL Order Dtd. 2026-05-07 [
WA-
/2026(13.05.2026 |77, o0 K DASH GENERAL Order Dtd. 2026-05-07
WA-
/2026(13.05.2026 [0, 0. K DASH GENERAL Order Dtd. 2026-05-07
WA- WRIT
/2026(13.05.2026 120 0. K DASH GENERAL Order Dtd. 2026-05-07 [
WA-
/2026(13.05.2026 [ o K DASH GENERAL Order Dtd. 2026-05-07
WA-
/2026(13.05.2026 [0 o K DASH GENERAL Order Dtd. 2026-05-07
We (C) - e WRIT
/2026(13.05.2026 |5 =)7 s pRADHAN GENERAL Order Dtd. 2026-05-05 e
/2026|13.05.2026 VAT K DASH GENERAL Order Dtd. 2026-05-07
<09 3118/2024 :
/2026 |13.05.2026 W27 K DASH GENERAL Order Dtd. 2026-05-07
Y 3212/2024 € .
WA-
/2026(13.05.2026 [0 o K DASH GENERAL Order Dtd. 2026-05-07
WA-
/2026 |13.05.2026 K DASH GENERAL Order Dtd. 2026-05-07

3212/2024




/2026|13.05.2026 |WA-298/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026 |13.05.2026 |WA-298/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-298/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-68/2025 |H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-153/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-153/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-153/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-160/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-167/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-167/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-231/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-231/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026|13.05.2026 |WA-158/2025|H K DASH GENERAL Order Dtd. 2026-05-07
/2026 13.05.2026 ?Z?ngéRP)‘ A K PATTANATIK |GENERAL Order Dtd. 2024-08-08 OA Br:
/2026 |13.05.2026 |[PLAPDT R. K. DEHURY |GENERAL Order Dtd. 2026-05-12
Y 4261/2026 - € .
/2026 13.05.2026 ABLAPL- S. CHOUDHURY |GENERAL Order Dtd. 2026-04-29 BATL-]
09 3485/2026 |° :
WP (C) - JYOTT RANJAN e
/2026(13.05.2026 |10 00 o GENERAL Order Dtd. 2026-05-11
WRIT
WP (C) - JYOTI RANJAN B B BRANCE
/202613.05.2026 |10 GENERAL Order Dtd. 2026-05-12 pis
BENCH-
WP (C) - WRIT
/2026(13.05.2026 |15 0" |R K SARANGT |GENERAL Order Dtd. 2026-05-12 e




(DIVIS

BENCH-
WP (C) - e WRIT
/2026(13.05.2026  [1750)° R K SARANGI |GENERAL Order Dtd. 2026-05-12 e
/2026(13.05.2026 |PLAPLT R K SARANGI |GENERAL Order Dtd. 2026-05-12 BATL-]
0o 2265/2026 :
/2026(13.05.2026 |PLAPLT R K SARANGI |GENERAL Order Dtd. 2026-05-12 BATL-:
sUI 4052/2026 : ‘
/2026(13.05.2026 | PLAPLT S DAS GENERAL Order Dtd. 2026-05-13 BATL-:
e 4288/2026 : ‘
/2026|13.05.2026 |PLAPLT S DAS GENERAL Order Dtd. 2026-05-13 BATL-1
09 8348/2022 :
ABLAPL-
/202613.05.2026  [gomete o |s Das GENERAL Order Dtd. 2026-05-13 BATL-]
ABLAPL-
/20261|13.05.2026 7359/2019 R PRADHAN GENERAL Order Dtd. 2019-06-04
WP (C) - e WRIT
/2026113.05.2026 27985/2021 A SARMADIT GENERAL Order Dtd. 2021-09-17 BRANCE
WP (C) - o WRIT
/20261|13.05.2026 20172/2023 L D PANDA GENERAL Order Dtd. 2026-05-08 BRANCE
CONTC-
/202613.05.2026 |20 M DAS GENERAL Order Dtd. 2011-10-18
/2026 |13.05.2026 |WE(C)- M DAS GENERAL Order Dtd. 2013-05-07
05 2144/2009 :
0Jc- A K
/202613.05.2026 35700 o0 (oS Ay GENERAL Order Dtd. 2005-04-25
WP (C) - o WRIT
/2026(13.05.2026 |50 )7 |p K BEHERA  |GENERAL Order Dtd. 2026-04-08 e
WRIT
We (C) - o BRANCE
/2026113.05.2026 26645/2022 J P KAR GENERAL Order Dtd. 2022-10-27 (DIVIS
BENCH-
We (C) - e WRIT
/202613.05.2026 120007 |3 SAHOO GENERAL Order Dtd. 2026-05-11 e
ABLAPL-
/202613.05.2026 00 o |3 SAHOO GENERAL Order Dtd. 2026-05-11 BATL-]
ABLAPL- .
/202613.05.2026 ool |3 SAHOO GENERAL Order Dtd. 2026-05-11 BATL-:
/2026 |13.05.2026  |[F2O° D BISWAL GENERAL Order Dtd. 2026-05-04
U2 397/2026 :
WP (C) - e WRIT
/202613.05.2026  )7;°)° - |B BEHERA GENERAL Order Dtd. 2026-05-12 s




ABLAPL- .
/2026113.05.2026 5094/2026 J P KAR GENERAL Order Dtd. 2026-05-12 BAIL-~
WRIT
WP (C) - e BRANCE
/2026(13.05.2026 121200 |3 P KAR GENERAL Order Dtd. 2026-05-12 s
BENCH-
/2026(13.05.2026 |"E(C)- J P KAR GENERAL Order Dtd. 2026-05-12
09 15025/2026 :
WP (C) - o WRIT
/2026(13.05.2026 |1, (17 o |3 P KAR GENERAL Order Dtd. 2026-05-12 e
/2026(13.05.2026 |"ELC)- J P KAR GENERAL Order Dtd. 2026-05-12
05 14702/2026 :
WP (C) - e WRIT
/2026(13.05.2026 1. 150° 13 P KAR GENERAL Order Dtd. 2026-05-13 e
/2026 |13.05.2026 |NE(C)- J P KAR GENERAL Order Dtd. 2026-05-13
-05. 14668/2026 :
WP (C) - e WRIT
/2026(13.05.2026  [1, (217 3 P KR GENERAL Order Dtd. 2026-05-13 e
/2026 13.05.2026 DRBEZ B ROUT GENERAL Order Dtd. 2026-01-16
05 48/2025 :
BLAPL-
/202613.05.2026 72007 [P S DAs GENERAL Order Dtd. 2026-05-13
ABLAPL-
/202613.05.2026 o7 [P s Das GENERAL Order Dtd. 2026-05-13
/2026 (13.05.2026 |"E(C)~ A K ROUT GENERAL Order Dtd. 2026-05-05
-05. 13668/2026 :
/2026 |13.05.2026  |CRLMC™ A SARMADI GENERAL Order Dtd. 2026-06-25
09 4016/2025 :
ABLAPL-
/202613.05.2026  Zo-ete o le ¢ RouT GENERAL Order Dtd. 2026-04-29
/2026 |13.05.2026 |[DLAPDT P S DAS GENERAL Order Dtd. 2026-05-13
Y 4295/2026 € :
/2026(13.05.2026 |"E(C)- P K DASH GENERAL Order Dtd. 2026-05-06
-05- 9132/2026 :
WRIT
We (C) - e BRANCE
/2026(13.05.2026 |15 .5)° [P C CHHICHANT GENERAL Order Dtd. 2026-05-08 i
BENCH-
/2026|13.05.2026 WP (C)- B BEHERA GENERAL | lorder Dtd. 2026-05-13 WRIT




| 5522/2026 | |

BRANCE
CRLMP- WRIT
/2026|13.05.2026 151/2026 M ROUT GENERAL Order Dtd. 2026-02-13 BRANCE

BLAPL-
/2026|13.05.2026 4389/2026 P BEURA GENERAL Order Dtd. 2026-05-13

N I C (Software Team)



